b | TEM NO 23 COURT NO. 12 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).7618/2005

(From the judgrment and order dated 16/02/2005 in RP No. 142/2005

of The NATI ONAL CONSUMERS DI SPUTES REDRESSAL COWM SSI ON, NEW DELHI)

ORI ENTAL | NSURANCE CO. LTD. Petitioner(s)

VERSUS

NASI R AHVED Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 21/04/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D.M DHARMADHI KAR
HON BLE MR JUSTICE B.N. SRI KRl SHNA
For Petitioner(s) M. Kishore Rawat, adv.

M. MK. Dua, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER



| ssue noti ce.

In the nmeantine, the execution proceedi ngs shall renmin stayed.

Tag with SLP(C)No. 17794 of 2004.

(S. Thapar) (Phool an WAti Arora)

PS to Registrar Court Master



